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Shri K. Sugumar.
...(Interruptions)
SHRI SUDIP BANDYOPADHYAY : Madam, we remain ignored as we are keeping mum. ...(Interruptions)
MADAM SPEAKER: But I do not know as to what you want to talk about.
...(Interruptions)
SHRI SUDIP BANDYOPADHYAY : Madam, we have given notice. ...(Interruptions)
MADAM SPEAKER: I have not received any notice.
...(Interruptions)

SHRI SUDIP BANDYOPADHYAY : Madam, the big leaders are allowed to speak without giving any notice. ...( Interruptions)
I have given a notice to raise the matter during the 'Zero Hour'. ...(Interruptions)

MADAM SPEAKER: I have received their notice, but I have not received any notice from you. Therefore, I do not know as to
what it is about.

...(Interruptions)

MADAM SPEAKER: I have not received anything.
...(Interruptions)

SHRI SUDIP BANDYOPADHYAY : I have given notice. ...(Interruptions)

MADAM SPEAKER: When did you give it? Nothing has been received by me?
...(Interruptions)

SHRI SUDIP BANDYOPADHYAY : We have given our notice. It is ...(Interruptions)

MADAM SPEAKER: But let me know as to what it is. I just cannot go ahead and permit something that I do not know
about.

...(Interruptions)

MADAM SPEAKER: Would you let me know as to what it is about?



...(Interruptions)

MADAM SPEAKER: Please take your seat. I will call you. But, first, let me know as to what it is about.
...(Interruptions)

MADAM SPEAKER: Please allow me also to have knowledge of what it is about.
...(Interruptions)

MADAM SPEAKER: I am in the dark at the moment as to what issue you want to raise.
...(Interruptions)

MADAM SPEAKER: Now, Shri K. Sugumar to raise his matter.

...(Interruptions)
3MEAGT HBIGAT & 31T IS SIS,
€| (cauron)
MADAM SPEAKER: You always get a chance to speak.
...(Interruptions)
3IERAET HBIGAI & 30U 46 SIS 31U 3o 308t dictol Sifdag,
€| (curen)

SHRI K. SUGUMAR (POLLACHI): Hon. Speaker Madam, out of 1,200 mechanized coir units functioning all over Tamil Nadu,
500 are based in Pollachi....(Interruptions)

31, DroIc MY RagR (ARRIM): 3EIET ABIGI, AT A oi¥flZ ARICT 3| IaT &2 ST CdT AL Sl 33 3 ... (aewrar)
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MADAM SPEAKER: Please do not disturb the hon. Member. He is raising an important issue in the House.
...(Interruptions)
MADAM SPEAKER: Please take your seat. Let him continue with his ' Zero Hour' submission.

...(Interruptions)



